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(c) whether the Jammu region promised 
any bright future for oil drilling would depend 
on the results of the well now under drilling. 

Security Deposit by Customers for Supply of 
Indane Gas 

1786. SHRI BISWANARAYAN 
SHASTRI: Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased to 
state: 

(a) the amount required to be deposited 
as security by the customers for the supply of 
Indane gas; 

(b) the approximate total amount lying 
with the suppliers on account of such deposit ; 

(c) if interest is paid to the depositors, 
the rate of interest and if not, the reasons for 
non-payment; 

(d) whether the interest accruing to the 
suppliers on this account is reckoned for the 
purpose of calculation of taxes; and 

(e) whether Government propose to ask 
the suppliers to accept the deposit in form 
of Savings Certificates? 

THE MINISTER OF PETROLEUM 
AND CHEMICALS (SHRI P. C. SEl HI) : 
(a) Presently a refundable deposit of 
Rs. 90/- per Cylinder and Rs. 10/- per 
Pressure Regulator is recover~d from custo-
mers to whom these equipments are supplied 
on loan basis. 

(b) As at end March 1971, JOC was 
holding a deposit amounting to 
Rs. 2,16,14,030/_ against cylinders and pressure 
regulators loaned to customers. 

(c) No interest is paid to the cllstomers 
on deposits recovcrcd from them. Apart 
fr?m ::Jne cylinder, which remains permanently 
With the customer, provision has to be made 
to take care of the cylinders required as 
Working/transit stock etc. Thus, PCI' clIstomer 
the Corporation has to make an investment 
of about Rs. 200/- against which a dt'posit of 
o~ly Rs. 100/- is recovered from the customer. 
SIIlC\! the equipment costing more than 
Rs. 100/- lies in possession of each clIstomer 
tl~e question of paying any interest docs no~ 
al'lse. 

(d) Interest on the deposits recovered 
from the customers forms - part the Corpora-
tion's income which is subject to tax, if 
otherwise taxable. 

(e) No, Sir, in'view of answer to part (c) 
of the question. 
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